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                COURT NO. 01   

       DIVISION BENCH- I 

     HON'BLE THE CHIEF JUSTICE 

               HON'BLE MR.JUSTICE TUSHAR RAO GEDELA 

 

 

 

 

CLICK HERE TO JOIN VC 

 
 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt9  
 
 

 

AT 10:30 AM 
 

1.W.P(C)2660/2025   SHRI RUCHIT BANSAL &ANR.   SOMNATH BHARTI, ANAND PRAKASH GAUTAM. 
  CM APPL. 12638/2025   VS. 
      GOVT OF NCT OF DELHI ANR,   SAMEER VASHISHT, HARSHITA NATHRANI 
             GURPREET SINGH 
 
 
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt9
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COURT NO. 24   

HON'BLE MR.JUSTICE RAVINDER DUDEJA  

 

 

CLICK HERE TO JOIN VC: 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04 

 

 

AT 10:30AM  

 

1. CM(M) 915/2019 & CM APPLs. 27448/2019 (stay), 35545/2019 (interim order) and 

42429/2024 (U/o 22 Rule 3 CPC) 

 

DEVI CHARAN & ANR       .....Petitioners 

Through: Mr. Jai Sahai Endlaw and Mr. Ashish Kumar, 

Advocates.  

versus  

 

RANPAT SINGH & ORS       .....Respondents  

Through: Mr. Varun Mehlawat, Advocate. 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04
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    COURT NO.  

    HON’BLE MR. JUSTICE AJAY DIGPAUL 

 

 

 

 

 

   COURT NO.  

   HON’BLE MR. JUSTICE HARISH VAIDYANATHAN SHANKAR 

 

 

 

 

 

 

 

HIGH COURT OF DELHI      REGISTRAR(LISTING) 

13.02.2025. 
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